ITEM NO.17 COURT NO.7 SECTION IX

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Petition(s) for Special Leave to Appeal (C) No(s). 11823/2023

(Arising out of impugned final judgment and order dated 04-05-2023

in WP No. 915/2023 passed by the High Court of Judicature at

Bombay)

DARSHAN LALIT GANDHI Petitioner(s)
VERSUS

UNION OF INDIA & ORS. Respondent(s)

(IA N0.111165/2023-EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)

Date : 06-06-2023 This matter was called on for hearing today.

CORAM :
HON'BLE MR. JUSTICE VIKRAM NATH
HON'BLE MR. JUSTICE SANJAY KUMAR
(VACATION BENCH)

For Petitioner(s) Mr. S B Upadhyay, Sr. Adv.
Mr. Adith Nair, Adv.
Ms. Anshula Grover, Adv.
Mr. Vikas Mehta, AOR

For Respondent(s) Ms. Anjali Sharma, Adv.
Ms. Shagun Matta, Advo

UPON hearing the counsel the Court made the following
ORDER

1. Learned senior counsel appearing for the petitioner seeks
permission to withdraw this petition.

2. Permission is granted.
3. The special leave petition is, accordingly, dismissed as
withdrawn.
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